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THE CENTRAL ADMINISTRATIVE TRIBUNAL 

JAIPUR BENCH, JAIPUR 

Applicant(s) 

Advocate for Applicant (s) 

NOTES OF THE REGISTRY 

ORDER SHEET 
APPLICATION NO.: ----------

Respondent (s) 

Advocate for Respondent (s) 

ORDERS OF THE TRIBUNAL 

27.02.2007 

OA No. 409/2006 with MA 46/2007 

Mr. V.D. Shanna, Proxy counsel for 
Mr. Ashok Gaur. Counsel for «pplicant. 
Mr. V.S. Gmjar, Counsel for respondents. 

Lemned counsel for the applic~ml seeks pemuss10n · to 
withdraw this OA stating that since Shri Deen B;mdu Singh, 
respondent No.· 4, has joined DRT, Ran chi and as si1ch the grievance 
of the <~pplic;mt has become infrcutuous. Hence the OA is dismissed 
<Js lmving withcbwn. 

MA No. 46/2007 filed by the applicant seeking penn ission to 

v::;::~so disposed of accordingly. ~ ... : ·Q 
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